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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 739 of 2023
1. Environment Protection Society (Regd.) $S.A.S. Nagar
Through its President Harabhan Singh Minhas, FIE, Chief
Engineer (Retd.) aged about 69 years, President of Society, #
637, Phase 3-A, Mohali-160059,
Email: environmentprotection.regd@gmail.com

Mobile: 9877821818, WhatsApp No. 9814793711.

2. Save My Trees Foundation (India) through its coordinator
Daljit Singh s/o S. Labh Singh aged 66 years, # 431, Phase
3-A, Mohali-160059. Mobile: 8054986766

..... Applicants

Versus

1. Ministry of Environménf Forest and Climate Change, .Govt.
Of India, Department of Environment Forest and Climate
Change, A-306, 3 Floor, Agni Block, Indira Paryavaran
Bhawan, Jor Bagh Road, Aliganj, New Dilhi-110003.

o State of Punjab through Chief Secretary, Government of
Punjab, Punjab Civil Secretariat 1, Chandigarh.

Email: cs@punjab.gov.in

3. Director General, Forest Research Institute, P.O. New

Forest, Dehra Dun - 248 006. Email: dg@icfre.org

-

Divisional Fprest Officer
S.A..\Nagar
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4. Principal Chief Conservator of Forest (PCCF) HoFF, Forest
Complex, Kumbra Road, Sector-68, S.A.S. Nagar (Mohali),
Pincode 160062.

Email: pecthoffpunjab@gmail.com

S. Divisional Forest Officer, Department of Forests and Wildlife

Preservation, Forest Complex, Sec. 68, SAS Nagar.
Email: dfosasna,qar@gmail.com

6. Greater Mohali Area Development Authority (GMADA)
through Chief Administrator of GMADA, PUDA Bhawan,
Sector 62, Mohali- 160062. Email: ca@gmada.gov.in

...Respondents
Additional Short reply by way of affidavit
of Kanwar Deep Singh, IFS, Divisional
Forest Officer, Sahibzada Ajit Singh

Nagar, Punjab, on behalf of respondent

no. 4 and 5.

I, the above named deponent, do hereby solemnly
affirm and state as under:-
That the deponent is working as Divisional Forest

Officer, Sahibzada Ajit Singh Nagar, Department of Forests
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and Wildlife Preservation, Punjab and the deponent is well
conversant with the facts of the case and authorized to
swear in and file the present Affidavit on behalf of

Respondent No. 4 and 5.

RESPECTFULLY SHOWETH:

1. That, the present petition is pending for consideration
before this Hon’ble Tribunal.

2. That it is submitted that the Deponent is working as
Divisional Forest Officer, SAS Nagar.

3. That in this present petition, O.A No. 739 of 2023, it is
submitted that the land on which trees were standing
is a non forest area, outside the jurisdiction of Forest
Department. The Forest Department does not have
jurisdiction on the subject land since it is a non-forest
land. That when the land owning/managing agency
applies for assessment of trees, the same is carried by
Forest department as per stipulated rules and the
Timber value is fixed in accordance with departmental

guidelines. (Annexure -R-1)

U:’visign InForest Officer
0.A{G. Nagar
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That as per letter in Annexure-R-1 the trees were only
assessed in accordance .with departmental rules.
Assessment value of the tree has beeﬁ decided as per
Proceedings of the Meeting under the Chairmanship of
Hon’ble Forest Minister, dated 01.07.2009 (attached
Annexure R2) and vide Principal Chief Conservator of
Forests (HoFF) letter No. 6599 dated 02-08-2013
(attached Annexure R3). No permission was granted
for felling and it was clearly mentioned in the letter
that "This mé.y not be treated as special
permission/NOC tb cut/fell the trees. As per rules,
you may seek permission of the competent
authority of your department to get the trees cut/
fell"

‘That as far as the Environmental Compensation is
concerned, its provisions are under the ambit of
Environmental Protection Act, 1986. The implementing
agency/authority in this State is the Department of

Environment/Punjab State Pollution Control Board.
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Since, the area where the trees have been
felled is not a forest area and the Environment
Compensation is not in the ambit of forest laws
implemented by Department of Forest and Wildlife
Preservation, the concerned Department/Agency may
be directed to take necessary steps in this issue.

That in compliance of M.A No. 48/2023 in O.A. No.
200/2023 and OA  No. 378/2022 “The Tree
Preservation Policy for Non forest‘ Government and
Public Lands-2024” has already been notified by the
Department of Forest and Wildlife Preservation.

That as far as the Tree Policy is concerned the
provision of Compensatory Plantation is provided to
Compensate the trees loss, with provision of five times
plantation against the trees felled.

That in compliance of M.A No. 38/2024 in O.A. No.
257/2023 the Forest Department is already in the
process of formulating a new “Trees Act” and the same

is under consideration of State Government.
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Therefore, it is humbly submitted that the respondent
department holds this court in the highest regard and has
duly complied with all the directions of the Hon’ble NGT.
Accordingly, it is requested that the present OA No.
739/2023 may kindly be dismissed in the intgrest of justice.

Date: 62/./....&25 DEPONENT

Place: Moelk.... | Kanwar Deep Bingh, IFS,

DivisiopgkFordstOtficer
Forest& Ié'lp ;N,ag!%ect\br 68,

2100 a5 SAS Nagar.
VERIFICATION:
Verified at Mohali on this ....... day of July 2025 the

content of Para 1 to 8 of the instant affidavit are true on my

knowledge and drive frond the official record and no part of -~

. it is false and nothing has been kept conce ed therein.

Place: ..McAali.. Kanwar Deep Singh, IFS,
21JUL 2075  Divisional Fotest Officer,

Forest [GomplexssiSéctor 68,
SAS Nagar$.A.C. Nagar

1250
imcrared on n. S.A.BEFQRE
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Government of Punjab D&

3 Forest & Wild Life Protection Department, Punjab
| , Office: Divisional Forest Officer, S.A.S. Nagar
E-mail 1D): dfosasnagar@gmail.com
Phone No.. 0172.2298000

e wo Ly

To
Divisional Enginee
GMADA. SAS \-:‘g:‘:mc""m)‘ 0y Mvieec)
No. Revenue ! 148¢ Dated: 07.06,2023

Sub:  Assessmunt of valie of trees.

Ref: { . . l
. ef:  Your letter No. GMADA/Div. Er. (Horticulture)/2023/1141 Dated 31-03-2023

Officer \S'"il‘gfc’:mnce' to above letter, it is intimated that as per marking lists sent by Foras! R
, S.A.S. Nagar vide his letter No. 88 dated 29.05.2023 reserve price is fixed as below .-
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1) Above mentioned total 1855 Trees, 21 Pole, Volume 1772.15, Total Reserve

2)

3)

4)

Endorsement No. 1456, dated 7.6.2023

G

Value Rs.69,46,609/- has been assessed and is being sent to you. This may not be
treated as special permission / NOC to cut / fell the trees. As per rules, you may
7?‘{[ permission of the competent authority of your department to get the trees cut
ell. : .

As far as possible, minimum number of trees may be felled / cut as far as possible.
F:or protection of environment and safeguard the pollution, it is suggested that ten
times tree saplings may be planted at any place should be planted in lieu of cut/
fell down trees. These trec saplings can be obtained from any nursery of Forest
Department.

Whatsoever record has been made available by your office, field staff of Forest
Department has done the marking of trees based on this marking list / abstract'the
reserve price of trees has been assessed. Responsibility of cutting / felling of trees
will be of your department.

The forest department will not be responsible for any hindrance / court case
regarding cutting / felling of trees / ownership etc.
Enclosed / Marking List

Sd -
Divisional Forest Officer
SAS Nagar

Copy of the .abov.é is forwarded to Forest Range Officer, SAS Nugar with

reference to his letter No. 88 dated 29.05.2023 for intimation.
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Divisional Forest Officer
S.A.S. Nagar

Sg-
Divisional Forest Ofticer
SAS Nagar
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Divisional Forest Officer
S.A.S. Nagar
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Superintenderft

Divisional Forest O
S.A.S. Nagar
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pairmanship of

t C
proceedings of the meeting held under the Ballsapur diste.

rorest Minister at: Van Chetna Kendra,

Hon'blc )0
Ropar ou 1.7.2009 for revision of royalty rates.
*hkh Kk Ak N

A meeting was held under the Chair manship of Hon'ble
2009 for

Forest Minister at Van Chetna Kendra, Pallanput on 1.7.

revision of royalty rates in which following officers were present.

1 Sh. R.C. Nayyar, IAS

Financial Commissioner (Forests) ;

& Principal Secretary to Government of Punji}b.
Department of Forests and Wildlife Prescrvation,
Punjab, Chandigarh.

d Sh. B.C. Bala, IFS,
W Principal Chicf Conscrvator ol Iforests,
Punjab, Chandigarh.

w 3 Sh. M.P. Rai, IFS,
Addl. Principal Chicl Conscrvalor of FForests (Admin),
Punjab, Chandigarh.

4, Sh. Kuldip Singh, IFS,
Managing Director,
Punjab State Forest Development Corporation Lid.
Punjab, Chandigarh

. ' Sh. Jitendra Sharma, 1I'S
- Chiel Conservator of Forests (lHills),
Punjab, Chandigarh.

6 Sh. Jarnail Singh, II'S
Conservalor of lorests,
fFerozepur Circle, Iferozepur

¥ Sh. R.K. Mishra, IFS,
Conservator of Forests (Soil Conservation)
Punjab, Chandigarh.

8. Sh. Charchil Kumar, 1FS,
Divisional Forests Officer,

Mansa. W 2.

9, Smt. Shailender Kaur, II'S
Divisional Forests Officer, @\\U\)"/\
Sangrur. ; : ;
~ Superintends
Divisional Forest 0
S.A.S. Nagai
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The issue of revision of royally rales was discusscd in the
light of the report submilled by o committee conslituted by thc
Government under the Chairmanship of Sh. M.P. Rai, 1TS, APCCIF to
study and recommend the voyally rates in punjab. The overall royalty
rates recommended by the commmittee were (ound to be 5 to 7 times
the current royalty rates.

The Hon’ble Minister and FCFF inquired about the amount
of evenue received by the Department before the setting up of PSFDC
in 1983. PCCF informed that the amount of revenuc during Lhe year

.83 was Rs. 6.05 crores. It was observed that given the increase
in aarket price of timber, the amount of revenue of the Department,
which is mainly from the royalty received agamst the trees transferred

Lo the corporation, should have increased lo the rangc of Rs. 60-70

M' b‘ .

The recommendations of the Disinvestments Cominission,
National Forest Commission and the Government Working Comumitlee
regarding functioning of- PSUs werc deliberated upon and it was
observcd that the Corporation should have been closed ancl the lelling

ald have been done by the Department.

MD PSFDC stated that he cannot take any stand in
regard to royalty rates (o be fixed by the Government except L0 go by
the resolution passed by the Boerd of Dircctors in its mceling dated
280 May 2009, The resolution passed by Board of Direcltors was
dclibcratcd.upon-and it was observed that the criterion ol fixing the
.royall_v rates in the state of Haryana is perhaps not based upon any
entific study as has been done by the state ol Punjab. Once again
MD PSFDC was asked to give any suggestion regarding discounting to
the royalty rates recommended by the Committee constituted by the
Government to which there was no clear cut commitment from the

Corporation through its MD. Thus there was no alternative left with

the Government except Lo take the following decisions:- . )

Qth~ ‘

' Superintendent
"2 D:vmmna! Forest (

‘/\'\)' N\ll A;

)lu\\,

——
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lhc rale of royalty lwbﬂﬂﬁd_ﬁom SFDC_for
w\—_
the years 2007 08 2008-09 and till the application of

necw pohcy will be the royalty ralcs as appltcablc m

i b ks _M
llaryana for these ;:ars From loday, it would be

o —

080% of the net value of various Lypes of trccs in Lhcu
\—w

i A—

classnhcatlon as recommended by the Committce
WSt

hcak\dicliy Mr. M.P. Ral IFS

The practice of getting the trees cut through
cngagement of ‘labour by the PSFDC shall stop

lorthwith in respect of green trees. This decision will

—— T~ - -

apply immedialtely afier llu. sunsct ol 19t July 2009.

by I

The remaining Astanding green trees lranslerred to the
PSFDC would be sold by'inviting tenders on "as is
where is’.basis. Similarly all green trees transferred to
the Corporation in future will also be sold on “as is
where is” basis by inviting tenclers. :
In case of dead, dry & fallen trees, the same procedure

as mentioned above will be followed, but the lelling ol

lots currently under progress as on 1t g uly 2009 may

be completed. Disposal ol any new dead, dry and fallen
trees lots would be by inviting tendlers in the same way
as per the procedure given above for green trees.

t

The issue of reserve price was discussec in the
meeting. Though the committee hasg recommended net

values as the royally rates, but in view of increase in

the prices of wood in the market it wag decided to kcep

gross values as reserve price which are gw@n clow: -

AT

: ‘ Supurint\\
-3- Division: 1l Fo

\ /

|\ ‘.\

I'7
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o
Species | Cluss | Girth Cluss | Gross Value
" | Green | Dead / Dry
Shisham v 30-59 187 240
IV 60-89 833 1133
111 90-119 3497 3734
lIA 120-149 | 7503 OYOk i
11B 150-179 | 15180 15446
1A 180-200 | 26681 | _ 23920
B |210 & Above| 51045 | 45088
Kikar v 30-59 320 [ 301
\ G0-89 [To50 | 862
il 90-119 | 2245 1789 _ _
HA 120-149 | 4934 3796
1IB 150-179 [.9574 | - 7302
IA 180-209 | 11715 8786
IB [210 & Above| 14292 10719
Misc . \" 30-59 132 =126
IV 60-89 591 495
11 90-119 | 2008 1203
. 1IA 120-149 | 3548 2683
4 R
o B | 150-179 | 6681 5677
JA_ | 180-209 | 9920 | 6944
IBT 1210 & Above| 16123 | 11286
L
Eucalyptus \Y 30-59 412 327
v 60-89 1220 TYF SR
| | 90-119 | 2742 2023
; 1A 120-149 | 5754 4310
:—
f 1IB 150-179 |. 9122 6964
| A 180-209 | 18970 | 10478
| 1B 210 & Above| 21759 16319
HL ‘.
%
bic. i SUperintendent
Lur!{fs&if lelOHdl D[(STO Icer

S.A.S. Nag
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! Species Class Girth Cluss Gross Vallég./ \
; Green | Dead / Dry
Muliberty | v 30-59 | _140 . 98 _
v 60-89 | 397 278
1 90-119 | 1115 781
1A 120-149 | 2247 1o
B 150-179 | 4205 2943
1A 180-209 | -5354 3748
1B 210 & Above| 6503 4552
Simbal \' 30-59 308 215
v 60-89 | 703 492
11l 90-119 | 1429 1000
1IA 120-149 | 2985 2090
B 1B 150-179 | 4938 3456
' 1A 180-209 | 6663 a0ee L
T, S IB 1210 & Above| 8388 S871
- Teak \ 30-59 1000 800-
1V 60-89 5961 4769
111 90-119 | 12359 9887
11A 120-149 | 18757 15005
1IB 150-179 | 30935 24748
IA 180-209 | 43113 34491
IB - [210 & Above| 55292 44234
Drek V. 30-59 277 194
v 60-89 722 505
11l 90-119 | 1605 1123
lIA 120-149 3609 3530
|(/ e 1B 150-179 5473 ééS TG
+ 1A 180-209 | 8382 5867
g 1B~ |210 & Above| 13055 9139
G Khair v 30-59 | 752 576
s IV 60-89 236 1845
,, 11l 90-119 | 5719 |7 4003
; IIA 120-149 | 12409 8686
L P 1B 150-179 | 22000 15400 -
?: 1A 180-209 | 44000 | 30805 ——
\ % 1B__|210 & Above| 88000 | gre00——
%\,\ a ' AR BREE W o S
| perintenaemt L

)17
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Specles | Class | Glrth Clnss | Gross Valu
Green | Dead / Dry
Mango v 30-50 7140 98
Y 60-80 | 7706 | 494
11 90-119 2360 1652
1A 120-149 | 3643 2550
1B 150-179° | 5152 3606
IA 180-209 | 8986 6290
1B (210 & Above| 13390 9373
Mesquite \4 30-59 434 304
v 60-89 | 1153 . 807
111 90-119 2180 1526
1A 120-149 | 4378 3065
13 150-179 | 6168 a3Vt .
IA 180-209 | 7549 5284
13 [210 & Above| 8523 5966

The sale of the lots wouid be by.inviting sealed tenders
to be deposited in the office of MD PSFDC and will be
opened by a Committee consisting of MD PSFDC, one
APCCF to be nominated by PCCF Punjab and an officer
.Lo be nominated by the Covcrnment in th'e presence of
the participating bidders or their authorized agents,

whosoever rmay wish to participate.

In case of a complaint against finalization of any
tender, the complainant will have lo deposit 125% of
the accepted bid‘ amount within seven days from the
date of opening of lenders.  No complaint will Le
entertained without fulfilment of this conditioy,.

In case the bid amount received in the tender is less
than Lhc reserve price on thre¢ consecutive occasions,
a Committee consisting of PCCF Punjab, MD PSFDQ,

O'RC APCQI' 1o .be nominated by PCCF p unjab and

-6-
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'.‘) PSSt ‘evicew thq res rvc
General MallilBCl (l ’ Sl'D(: WOLII(I rrevic

ice 1 isi it may cecer
pri and mal(c the ﬂCCCSSQl‘y revision as it Yy n

lit in the best interest of the Stale.

As a saleguard against any possible illicit felling by the

9. '
contractor, videography will be done at the site of
felling for which MD PSFDC has been authorized (o
devise the modalities.

10. lhc lcrms and condmons of th¢ tender cdocument shall

be finalized by the MD PSFDC in consultation with the
PCCI, Punjab.

The MD PSDIC is authorized to sanclion the contract

alongwith the right to cancel any or all of the bids

without assigning any reason. For this purpose he may
take help of any of the officer not below the ranl of

Divisional Manager.

12: PSFDC will manage its establishment / overhead cost

as well as meet the expenditure to be incurred in

diversilying the activities ‘as enshrined in the Article ol

Association of the Corporation out of 20%, retainership

| T of the net value and the diflerence in the sale amount
%{J and net value of the trees.
"3, Any Central/State (:ovcmmcnt Agency/ Corpomuo“/

Board/ Authority may be offered the Iots, with the
permission of the Government, at or aboye the reserve
price rates without participating in. the tendering
: process. This should be resorted to (m rarest of rqre

Lascs) to lakc care of wrgency in Providing RUBlic

scmllUllllcs by organizations like NHA PIDB otc.

Sl

Superintendent 7.
Divisional Forest Officer
S.A.S. Nagar
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4. In view ol the above policy decisions regarding [c)h
and disposal of trees, MD PSFDC was direcled Lo take
necessary steps for restructuring PSFDC so as to meet

| its defined objectives.

15. The above policy decisions shall be -reviewed as and

when required by the Government.

E MD PSFDC was directed to implement these decisions
e

'E?- with ‘mmediate effect.:
i

The meeting-ended with a vole of thanks Lo the Chair,

R,
ok kkohok ok kE N
’ \/V ouperintendent
= ' Divisional Forest Office;
| /( 0.A.S. Nagal '
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TRUE TRANSLATION
Government of Punjab

Department of Forests and Wildlife Conservation,
O/o Principal Chief Conservator of Forest (HOFF)
Punjab Forest Complex, Sector 68,
Ajitgarh
(Statistics Branch)

No. 6599 Dated 02-08-13

To

Managing Director,

Punjab State Forest Development Corporation,

Forest Complex, Sector 68,

Ajitgarh (Mohali)
Subject- Regarding 20% flat increase in royalty rates of trees

transferred by Punjab Forest Department to Punjab

State Forest Development Corporation.

On dated 18-07-2013 under the chairmanship of
Hon'ble Chief Secretary Punjab this decision was taken in the
meeting held regarding Additional Resources Mobilization. That
the royalty rate of trees to be transferred by the Forest

e
Department to the Punjab State Development Corporation be

g

__Superintendent
Divisional Forest Officer
S.A.S. Naaar
J.M1.9, 1N Ut".l

D
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increased by 20% flat. In this 3@8:d, a proposal was sent to
the Hon'ble Forest Minister, Punjab, which has been approved
by him. Because of this, the royalty rates of all trees are
increased by a flat 20%. These orders will come into effect from
27th July, 2013.
It should be considered very important.
Sd/-
Principal Chief Conservator of Forest (HOFF)
Ajitgarh (Mohali), Punjab
Endost No. ................ Dated .. .5o.saiaeans
A copy of the same is sent to the all Divisional Forest
Officer (Territorial) and all Conservator of Forest (Territorial) for
information and further action.
Sd/-
Principal Chief Conservator of Forest (HOFF)
Ajitgarh (Mohali), Punjab

%LUA

~ Superintendent
Diy /|C!Oﬂd| Forest Officer
S.A.S. Nagar
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